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INSPECTION REPORT

or

THE PROPOSAL SEEKING ENVIRONMENTAI. CIEARANCE FOR PROPOSED ROUGH STO'{E. JELI.Y &

GRAVEI OUARRY LEASE OVER AN EXTENT Ot 4.98.S6HA AT S.F.NOS. 191/t(pt AND 194/lfpl

DATE OF INSPECTTON: 07.03.2021(Sunday)

SUEMITTED BY

Dr.S.Mohan, Chairman, 5EAC-TN

Thi.u. B. Sutirtharal (oilpillal, Member, SEAC.TN

Thiru T. Murutu Subr.manian, Member, SEAC-TI{

.04.202L

O!!Y THIRU. S. RAJENDRA
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I.O PREAMBLE

THE PROPOSAL SEE(NG ENVIRONMENTAL CIIARAT{CI FOR PROPOSED ROUGH STONE JEILY &

GRAVEL OUARRY IEA5E OVER AN EXTENT Ot 4.98.56HA AT S.F.NOt. 191/1lPl AND 194/1lP|

II{EW.194/IBIPII OF XASTHURIRET{GAPURAM PART.II VILIAGE. THISAYANVII.AI TALUX.

NRU ETVEI.I DISTRICT. TAMIT NADU BY THIRU. 5. RA'ENDRAN

(5nfrN/MlN/59829/2019, dated: 12.01.2021)

The SEAC noted the followinS:

1. The project proponent, Thiru. S.Raiendran has applied for Environmental clearance for

the proposed Rough stone, Jelly & Gravel quarry lease over an extent of 4 98 56Ha at

S.F.Nos. 191/1(P) and 194/1(P) (New-194/18(P)) of Kasthurirengapuram Part-ll VillaBe'

Thisayanvilai Taluk, Tirunelveli District, Tamil Nadu'

2. The project/activity is covered under category "81" of ltem 1(a) "Mining of Mineral

Projects" of the Schedule to the EIA Notification, 2006'

3. ToR was issued by sEIM-TN vide Lt.No.sElM-TN/F No 6976/ SEAC/TOR-736/2020 dated

06.08.2020

4. Public hearing conducted on 15.12.2020 The Minutes of the Public hearing received from

TNPCBvide Lr.No.T2/INPCB/F.26097^NV/PH/2O2O/date 0s or'202L

5. The proiect proponent submitted EIA report to SEIM-TN on 13 01 2021'

6. Complaints have been received aSainst the proponent

7. The ptoduction tor the five years in total quantitY ol recovetable as 1229205m3 of Rough

stone and 56335m3 of Weathered Rock and 15270m3 Gravel for depth of mining is 55m

below ground level.

The salient features of the sand quarry are

. Existint pit dimension Pitl: 137m X 30m X 12m BGL

Pit2:175m X 135m x 14m BGL

. Earlier Environmental Clearance lssued by SEIAA-TN vide

Lr.No.SEfM/rN F.No.628te1l\all2@12o72' Dated: 10 04 2o13 The production quantitv

of696274cu.mofRoughstone&82os0cu.mofTopsoilforthepe.iodofSyears,depthof

mining is aPProved 22m.

. As per AD mines letter Rc.No.Ml./27169/2018, dated: 05 11'2020 statinS that

1. The earlier lease period 06 06 2013 to 05 05 2018

2. Quantity minerals mined out- 367134cu m of RouSh stone & 12656cu m of Gravel

9
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3. Depth of mining: 15m

. Proposed Ultimate pit dimension-3lsm X 136m X G5m

. The mining plan approved by Deputy Director, Geology and Mining Department,

Tirunelveli Dastrict vide letter Rc.No.MV271O9l2018 dated: 08.04.2019.

. Mining method: Opencast SemlMechanized method.

. The Sround wate. table is 73m below tround level

. The proiect cost is Rs.gg.o4Lakhs

This proposal was presented by the consultant durint the 2oorh meeting of the sEAc held on
11.02.2021. The SEAC decided to make site inspection by a subcommittee to assess the present
status of the site and envlronmental conditions prevailing in the project slte. As per the decision
of the 200th meeting, a sub-committee with the following membe.s was constrtuted to make an
on-the -spot inspection of the above project site to assess the pres€nt status ofthe site.

1. Dr.S.Mohan, Chairman, SEAC-TN

2. Thiru. B. Sugirtharaj Koilpillai, Member, SEAC-TN

3, Thiru T. Murugu Subramanian, Member, SEAC_TN

Accordingly, the site located in Rough stone, Jelly & Gravel quarry lease over an extent of
4.98.56Ha at s.F.Nos. 191/1(p) and lg1,/tlp) (New_194l18(p))of t(asthurirenSapuram part_
Village, Thisayanvilai Taluk, Tirunelveti District, Tamil Nadu with the co-ordinates as below was
inspected by the sub-committee on 07.03.2021(Sunday).

Point No Latitude Lontitude

L 08016'.21" N 77 046',47" 
E

2 08016',25" N 77 446'48" 
E

3 08016',25" N 77 046'49" 
E

4 08u16',24" N 77 046',58" 
E

5

;
i

08016',19" N 7-l446'58" E

08016',20" N 77045'53" E

08016',19" N 77(J46'52" E

8 08015',20. N 71046'57- a

9 08016',20" N 77 046',49" 
E

10 08"16',20" N 77446',48" E
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During this inspection the committee was also accompanied by

1. Thiru. S. Rajendran, ProPonent

2. Thiru Sugu, Another proponent of the nearby Mine

SuECommlttee Observation'

The Sub-Committee held detailed discussions with the officers present and assessed the prevailing

site conditions to collect the factual information and took photographs ot the salient features of

the site to get the first-hand information. The photographs of the site taken at the time of site visit

are presented in Annexure 1-

1. There is no quarrying operation during the visit'

2. The fenaing was done with the warped wires'

3. The green belt around mines 
's 

not existing' however' there are saplings that have been

planted very recently within a week's time

lr'

I,
lr\'-

11



12

4. lt was observed that there is a mine adjacent to the mine of Mr. Rajendran and he informed

that it belongs to another person. There is a pacca .oad fo. transporting the mined_out

minerals existing within the mine. Both mines are merged and look like a single mine.

5. There is no space of 7.5m each from the boundary of each mine has not been teft out.

6. The proponent info.med that the AD(Mihes) has visited about six months back and

reported that no excess quantity has been mlned out from his mine than the approved
quantity. ihe proponent was instructed to get the letter from AD(Mines)to this effect and

submit the same to the Chairman SEAC as well a5 to the SE|AA office

Sub committee Recommendedons

1- Miyawaki scheme of plantation needs to be made su.roundirg the mine for a minimum
width of 7.5m

2. The road leading to the mine should be made bitumen topped in order to reduce the
fugitive emission.

3. After receiving the retter from AD(Mines) the sEAc wourd decide on whether the excess
quantity mlned out or not.

4. Allthe conditions stipulated in the EG need ro be scrupuloully followed both ir spirit as
well as in te.ms of implementation

Dr. S. Mohar, chairman, sEAc-TN aL <_z>

Thiru. B. Sugirtharaj (oalpifiai, Member, SEAC-TN

Thiru T. Murugu Subramonian, Member, SEAC_TN
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Anneture I

Pictures taken during the site visit on 07-03-2021
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From

Ihiru.A.Arumugonoinor,M.Sc., TheChqirperson,
.loini Direcior / SEIAA. Tomil Nodu.
Asslsloni Director iilc). 3'd Floor, Ponogo Moligoi,
Geology ond Mining, No. l. Jeenis Rood,
Tirune veli Soidopet, Chennoi - 15.

Rc.No.Ml/2716912018, doted. .03.2021

5ir,

To

Sub:- Mines ond Minerols - Minor Minerols - Roughs'lone,

Jelly ond Grovel - Tirunelveli Diskict - Rodhopurom
Toluk {Cunently Tisoyonviloi Toluk}

Kaslhurirengopurom Porl - ll Villoge - SF.No.l9l/l-
over on exlenl of 4.98.0 heclores of potlo lond -
Quony leose opplicotion prefened by
Ihiru.S.Roiendron - Cerioin porticulors requesled for
obloining Environmenlol Cleoronce - turnished -
teg.

Ref: I ) Quorry leose opplicqiion pret€rred by
Thku.S.Rojendron, doled. I 0.07.20 I 8.

2) Ministry of Envkonmenl ond Foresl, Governmenl
of Indio, Office Memorondum No.L-
1 1o11 I47 12012-lA-1 1 {M). doted.l8.05.20l2.

3) Precise oreo communicolion Nolice in

Rc.No.Ml 127 t 69 l20l 8, doted.08.04.20l9,

4) Mlning Plon opprovol leiler in
Rc.No.Ml 127 1 69 l2ol8, doted.l3.05.20l9.

5) teiter doted.l7.03.2021 receiyed from lhe
oppliconf.

l

i'

Thlru.S.Rojendron. Konniyokumori Districi hos preferred on
lr

opplicolion for gront ot quorry leose lor guorrying Roughslone, Jelly lll
t'

ond Grovel over on exlenl of 4.98.0 heclor€s oI potlo lond in
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i

SF.Nos.l9t/l ond 194/l of Koslhurirengopurom Pori - ll Villoge,

Rodhopurom Toluk (Cunenfly lisoyonyiloi ]oluk), Iirunelveli Oistrict for o

period of 5 yeo6 under Rule ) I ll ) of Tomil Nodu Minor Minerol

Concession Rules, 1959 vide reterence l,r ciled.

2) The quorry leose opplicolion prefened by the oppliconl

Thiru.S.Roiendron for gronl of quorry leose for quonying Roughslone,

Jelly ond Grovel in lho subl'ect oreo hos been considered ,or gronl for

o period oI 5 yeors ond pa€cise oreo communicoled over on exienl of

,f.98J hectoros of pollo londs in SF.Nos.l9lll ond 194/l ol

Koslhurlrehgopurom Port - ll villoge, Tisoyonvlloi Toluk, Tlrunelveli

Distdct.

3) Ih€ Mining Plon iubmitted by Thiru.S.Rojendron for quorrying

Roughslon€ hos been opproved vide lhis office lalt€r in

Rc.No.M'l 127 | 69 1618, doled. I 3.05.201 9 for obloining Environmentot

Cleoronce os per lh€ Rule ,{l ond 42 ol Tomil Nodu Minor Minerol

Concossion Rules, I 959.

4) Wth respect to lhe relerence 4ln cll6d obove, lhe following

deloils lumhh€d os p€r lltls office records.

"Eorli6r lhe leoie wos gronted vido proce€dings of tho Dlstricl

collectof in Rc,No.M2l34,{95/20t 2, ddlod.O6o6.2ol3 for o period

of 5 yeo6 upto 05,06,2018. lhe folc^,ving quon.tity ol Mlnerols

w6r€ qudded lo tho exisllng obove quony leose.
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Exisling
Procesdings
No ond Dole

Sf.No
&
Extenl
(ln

heclr.)

Quonl,ty in cbm Difference
(excass
quonlinglPormilled Qly

in
Environmenlol
Cleoronce

Tronsport
pgrmil
issved

Removed os
w pil
mecl5ureme
nl

M2/34495
2012, doted.
06.06.2013. 5
yeors uplo
05.06.2018

r9 t/1 -
4.98.0

Roughsione -
6,96,274 cbrn
ond Iopsoil -
82,080 cbm =
Totol 7.78,354
cbrn

Rough
stone -
3,67,1Uc
bm.
Grovel -
12,666

Tolol
3.79,800
cbm

Roughslone
& Grovel -
3,7 4,100
cbm

Nit

5) As per lhe records of lhis offc€ Thiru.S.Roiendron hod not

quonied roughslone & Grovol ln excess to the quonlity pemitled in lhe

coresponding environmenlol cleoronce os por lh€ reference s€cond

ciied. Iherelore, oppropriole oclions moy be token regording lhe

disposol of lhe proposols of lhe obove soid lndMduol.

. & qrtryv-r461o3\24\

F .tolnt Olrecto/
As5lrtonl Dheqtor (l/c),
Geology ond Mlnlng,

lkunelvell

L__
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